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No. DIAfTrg/Conf./PO-MACT &ors.fwswzozs/,,vgéfg ‘ O1F August, 2025

To,

\/f. The Ld. Principal District & Sessions Judge (HQs), Cenral, THC
The Ld. Principal District & Sessions Judge, New Delhi, PHC
The Ld. Principal District & Sessions Judge, South-West, Dwarka
The Ld. Principa} District & Sessions Judge, West; THC
The Ld. Principal District & Sessions Judge, East, KKD
The Ld. Principal District & Sesslons Judge, South, § Saket
The Ld. Principal District & Sessions Judge, Shah iara, KKD
The Ld. Principal District & Sessions Judge, Narnttj-West, Rohini
The Ld. Principal District & Sessions judge, Soutl)-East, Saket
lO The Ld. Principal District & Sessions Judge, North: Eas:. KKD
L1, The Ld, Principal District & Sessions Judge, Nortly, KKD.

Sub.: Care Competence Conference for Knowledge, SKIli ind Perspective Development for
PO-MACTSs {full strength), Police Officers, Nodal Pérsons of Insurer on 29,08.2025

and | .

Warkshop for Building Synergy between Differenf Stakeholders for PO-¥MACTSs (full

strength), Police 'Officers, Nodnl Persons of Insucecs; Judge In-charges of Mediation

Centres & Scecretnries of DLSAs on 30.08.2025. H

Respected Madam/Sir,

As per the approved Training Calegdar 2025, the Delhi Judicial Academy shall be
conducting a ‘Core Competence Conference for Knowledﬂc, Skil! and Perspective
Dc\ clopmcnt’ for PO MACTS (Full Strength), Police Officets: & Nodal Persons of Insurers® on
29 August, 2025 and *Workshop for Bullding Synergy chl“ccn Differeat Stakeholders® for
PO-MACTs- [i'ull stréngth), Police Officers, Nedal Persuns of Iasurcrs, Judge In-charges of
Mediation Centres & Secrelar[cs of DLSAs on 30.08,2025 at; Dclht Judicial Aeademy.

BENOL AL

The -nomination hsl of " Judicial Officers i‘o; thc aforesaid  programmes on
20% gagh August. 2025 are enclosed as Annexura *A" & ‘B? respectwely

It is requcsted that nominated Judicial Officers posled in your district may kindly be
communicated about their nomination in the aforessid pmgrammes through your good office.

[n case any Officer requires exemption from am.ndlpg the programme(s), the Ld. Officer
may move appltcnuon in advanee through the concerned Ld.’ Pnnmpal District.& Sessions Judge. IF
the exemption-is required on urgent bisis, intimation to tha} effect may be sent to the Academy
through e-mail, fallowed by a formal application duly i‘onu!,x'rldcd by the concerned Ld. Prinéipal
District. & Sesslons. Judge Attention of the. normn'm.d orﬁccrs may: also bé draivn to the exemption
guidelines issued by the Hon'ble High Coust of Delhi vide;Lelicr Nao. 7097-7110/DHCIGAZ /G-

32023, dated...10.10. 20"3,,whcrcbyﬂn hos been, dm:cn:cL lhnt cxcmpuon of nominated Judicial

OQfficers from-atieading training- pmgammcs shail be cuns:dcrgd only in case “of extree “exigency
suchas mcdlcnl condmon ete, along with documentary pronf

The nommatcd Judicial Officers may kindly be advused not to tist any judiclal work on
29 August, 2025'and 3 Augpust, 2025 (as per their nomm’ntton) 59 that litigants and lawyets are
not inconvenienced. Tn case some judicial work has almadyfbeen listed,. it tay be prcpnncd or
adjoured nccordmgly, to the extent possible.

With regards, b
| Yours feithfully,
J“ Qua
: . {Rajesh Kumar Singh)
Encls.: As above - L - :

OFFICE OF THE: PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

1o 4069L (/0 ggiglsaz f2025 1 HAZAR!]_TJRT‘. DELglaté; Delhi the ___g_l,}%g_’j__gzg

Copy of the letter forwarded for Information and necessary action to :-

1. The Concerned Judicial Officers of Central Districty Tis Hazarl Caurt, Delht (a5 per list attached with the letter

as Anpexure ‘A" and Annexure-'B}
2. ThePSto Ld. Principal District & Sessjons Judge (HQs), Delhi.
3, The'Branch In-charge, é-sewa Kendra, Tis Hazari ‘Court, Delhi.
4. e Branch In-charge, Pool Car Section, Tis Hazri Cobrts, Delhl.

The Website Committee, English/Hindi, Tis Hazari COurt, Delhr
6. The LAYERS for uploading the same. ‘ E

{Mukesh ar Gupta)
Ofﬂcer In-charg

for Brincipal District & Besstons Jutge(HQs)

Tis Hazarl Churt, Dalhl.
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Nomination List for

Annexure- B

Workshop for Building Synergy between different Stakeholders
for PO MACTs (Full Strength), Police Officers, Nodal Persons of Insurers, Judge In-
charges of Mediation Centres & Secretaries of DLSAs

on
30" August, 2025
Sl ; Civil/ Police 5
1. Name of Officer Present Posting No| 1 et Place of Posting

1 | Mr. Ajay Kr. Jain PO MACT New Delhi PHC

2 | Mr. Sudesh Kumar PO MACT South Saket

3 | Mr. Pritam Singh PO MACT 1 West THC

4 | Mr. Tarun Yogesh PO MACT 1 | South-West Dwarka
5 | Mr. Devender Nain PO MACT North-East KXD

6 |Ms. Shelly Arora PO MACT 2 | South-East Saket

7 | Mr. Vijay Kumar JTha PO MACT 1 | Shahdara KXD

& | Mr. Sunil Kumar PO MACT 1 North Rohini
9 |Ms. Ruchika Sifgla POMACT 1| .Cénfral’ THC
10 | Ms. Charu Gupta PO MACT 1 | South-East Saket
11 { Dr. Pankaj:Sharma | PO MACT 2 | Gentral THC
12 | Ms. Mayuri Singh PO MACT East KXD
13 | Mr. Vikram District Judge+tMACT 1 | North-West Rohini
14 | Mr. Harun Pratap PO MACT 2 | Shahdara KXD
15 | Mr. Sachin Gupta " POMACT 2| West THC
16 | Mr. Sudeep Raj Saini PO MACT 2 | South-West Dwarka
17 | Ms. Richa Manchanda PO MACT 2 North Rohini

PO MACT & PO Zonal Vending | .
18 | Ms. Shama Gupta Committee (MCD) North-West Rohini
Mediation Centre
19 | Ms. Jlla Rawat Judge In-charge, Mediation Centre: Ceritral i L
20 [ Mr. Anurag Sain Judge In-charge, Mediation Centre East KKXD
21 { Mr. Harish Kumar Judge In-charge, Mediation Centre | South-West Dwarka
22 [ Ms. Rajrani Judge In-charge, Mediation Centre New Delhi PHC
23 | Ms. Surya Malik Grover Judge In~chargé, Mediation Centre South Saket
23 Vacant Judge In-charge, Mediation Centre Rohini
DLSA

24 | Mr. Mridul Gupta Additional Secretary, DSLSA Rouse Avenue
25 | Mr. Abhinav Pandey Full Tume Secg;tgrAy (lttigation), Rouse Avenue
26 | Ms. Tapasya Agarwal Sccretary, DLSA Central THC
27 } Mr. Abhitesh Kumar Full Time Secretary, DLSA West THC




. l\SI:) Name of Officer » Present Posting No Cll‘;lilit];iocltmc Place of Posting
28 | Dr. Ompal Shokeen Full Time Secretary, DLSA East KKD
29 | Mr. Kumar Rahul Full Time Secretary, DLSA New Delhi PHC
30 | Ms. Neha Sharma Full Time Secretary, DLSA 2 Rouse Avenue
31 | Mr, Kapil Gupta Full Time Secretary, DLSA North-East KKD
32 | Mr. Aviral Shukla Full Time Sccretary, DLSA South Saket
33 } Mr. Shubham Devadiya Full Time Secrelary, DLSA South-West Dwarka
34 | Ms. Kanika Jain Full Time Secretary, DLSA North-West Rohini
35 | Mr. Sankalp Kapoor Full Time Secretary, DLSA Shahdara KKD
36 | Ms. Nidhi Chitkara Full Time Sccretary, DLSA South-East Saket
37 | Mr. Rishabh Tanwar Fulll Time Sccretary, DLSA North Rohini

Note: In case the nominated efficer js transferred, the successor Judge
shall stand nominated for the programme automatically,
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Core Competence

Nomination Lijst of Judicial Officers for

Conference for Knowledge,
for PO MACTS (Full Strength), Police Office

an
29" August, 2025

Annexure 'A’

Skill & Perspective Development
rs & Nodal Persons of Insurers

I'\?:,'. lﬁ Name of Officer Present Posting I: Cl;;l:tf;l:cc I;Lti?nogf
1 | Mr. Ajay Kr. Jain PO MACT New Delhi PHC

2 | Mr. Sudesh Kumar POMACT . South Saket
3 | Mr, Pritam Singh PO MACT 1 Woest THC

4 | Mr. Tarun Yogesh PO MACT 1 | South-West Dwarka
5 | Mr. Devender Nain PO MACT North-East KKD

6_| Ms, Shelly Arora PO MACT 2 | South-East Saket
7 | Mr. Vijay Kumar Jha POMACT 1| Shahdara KKD

8 | Mr. Sunil Kumar PO MACT 1 North Rohini
9 _|Ms. Ruchika Singla PO MACT 1| Central” THC
10 | Ms. Charu Gupta PO MACT 1 | South-East Saket
11 | Dr. Pankaj Sharma POMACT 2| Centeal THC
12 | Ms. Mayuri Singh PO MACT East KKD
13 | Mr. Vikram District J udge+MACT 1 | North-West Rohini
14 | Mr. Harun Pratap PO MACT 2| ~Shalidara |~ ~ "RKD | °
15 Mr. Saéhin Gupta PO MACT 2 West THC
16 | M. Sudeep Raj Saini PO MACT 2 | South-West Dwarka
17 | Ms. Richa Manchanda PO MACT 2 North Rohini
18 | Ms. Shama Gupta kO M’Zi;ﬁiﬁgeﬁ‘égmmg North-West | Rohini

Note: In case the nominated offi
shall stand nominated fo

cer is transferred, the s
I the programme automatically,

uceessor Judge



